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Psnding Appliealions of Fraadom 
Flghtor* from trtro

2053. SHRIRAMNAIK:WWthe Minister 
of HOME AFFAIRS be pleased to stale:

(a) tlie nunt>er of pending applications 
for freedom fighters pension received from 
Maharashtra as on 31.10.1991;

(b) the number of cases which are 
pending for more than three years;

(c) the number of cases which were 
recommended by the Government of 
Maharashtra;

(d) thereasonsfornotgrantingfreedom 
figMer pension to such applicant;

(e) whether Government are aware 
that majority of these freedom fighters are 
on the fag end of their Hves; and

(f) the steps Government propose to 
tal<e to decide these applications?

TH E MINISTER O F  STA TE IN TH E 
MINISTRYOFPARLIAMENTARYAFFAIRS 
AND M IN ISTER O F  S T A T E  IN TH E  
MINISTRYOF HOME AFFAIRS (SHRIM.M. 
JACOB)

(a) 731 applications which have been 
received recently, are pending.

(b) No case is pending for more than 
three years.

(c) and (d). Recommendation of State 
Government is not the sole criterion to grant 
pension. Cases must satisfy the eligibility 
criteria of the Centraf Scheme.

(e) and (I). Ail applications received 
before the presaibeddale,thatis31.3.1962 
have been constdered at least once. Even In 
respect of further ponslderation of

applications efforts are continuously made 
to deal with them at the eariiesL

T.V. Swlals ^WMlIng for Senitlny

2854. SHRIRAMNAIKrWaithe Minister 
of INFORMATION & BROADCASTING be 
pleased to state:

(a) the number of T .V . serials 
languagewlse pending for scrutiny with the 
Government;

(b) the nunrter of T.V. serials pending 
for more than three years, more than two 
years and more than one year respectively;

(c) the steps taken/proposed to be 
talcen to dear those serials; and

(d) time bound programme for the 
same?

TH E  D EP U TY  M INISTER IN TH E  . 
m i n i s t r y  o f  IN FO R M A TIO N  AN D  
BROADCASTING (KUMARIGIRUAVYAS):
(a) to (d). According to Doordaishan. 3545 
proposals forsponsoredT.V. seriaisin Hindi 
fortelecast on the national netwoifc received 
against their invitation of Octotwr. 1990 are 
pending clearance. All these are under 
various stages of evaluation.

Aicatele Proposal

2855. SHRISANATKUMARMANDAL: 
Wni the Minister of COMMUNICATIONS be 
pleased to state:

(a ) whether Government have 
constdered ALCATEL’S proposal for the 
transfer of technology for the manufacture 
of the contemporary version of E-10 
exchanges to the Indian Telephone Industries 
and its financial viability particularly the 
payment of 5 per cenet rate of royalty 
payment;

(b) iso , the decision if any, taken in the


